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Schacae or incrcMiî i hiî 
vessels

4100.  SHRI   MADHAVRAO

nistcr o A RIC LT RE be plea- 

cd to state 

(a)   hether  oveinment  ha 

lately approved a scheme or  raisin 

a stron leet o ishin vessels to 

increase the co ntrys catch o ish 

and other marine resorces 

(b) i so, the details o the 
scheme indicatin tht n mber and 
natre o vessels and estimated cost 
thereo  and

(c) the steps so ar taen in pr
sance thereo 

THE MINISTER O STATE 
IN THE ministries O A RI
C LT RE AND R RAL RECONS
TR CTION (SHRI R.V. S AMI- 
NATHAN)  (a) es, Sir.

(b) The  )vernments Policy 
to ards deep sea ishin indstry is 
to encorae Indian enterpriser to 
introdce as many deep sea ishin 
vessele as possible in order to optimally 
tilise the isĥ  resorces in the 
Exclsive Economic one. In the 
Vl ive ear Plan a taret or 
raisin the n mber o deep sea ishin 
vessels to 30 is envisaed. A Plan 
provision oRs 0 crores has been 
made or rant o sot loans thro h 
Shippin Development nd Co
mmittee or ac isition o varios 
types o ishin vess -

(c) The steps taen by the o
vernment to a ment deep sea ishin 
inclde 

(i) Providin loans on sot 
terms thro h  S.D..C. 
or prchase o  ishin 
vessels i

(ii) Providin  sbsidy   or 
indienos constrction  o 

vciels 

(iii) Pbrmittin chartcr o o-

rd n ishin v sels  d 

joint ventres 

(iv) Athorisin import o ve
ssels  and

(v) Ac n̂ .̂ on o lare vessels
or srvey and trainin.

Compensation to armers o 
Dhreinadhre Tal a in jarat 

or Polltion

4101. SHRIDI VI A SIN H 
ill the Minister o ORKS AND 
HO SIN be pleased to state 

(a) has a compensation o Rs. 42 
lahs been assined to the armers 
o Dhreinadhre Tal a in jarat 
State or polltion rom the Dhrei- 
inadhre Chemical ors and

(b) i so, hen this amont ill 
be released and disbrsed 

THE MINISTER O PARLIA
MENTAR A AIRS AND ORKS 
AND HO SIN (SHRI BHISMHA 
NARAIN SIN H) (a) A committee 
constitted by the State overnment 
to assess the damae cased to the 
aricltral land has estimated the 
damae o Rs. 40.4 lahs diin 
the last three years vi. 19 -9,
199-0 and 190-1. The State 
overnment decided that the company 
shold pay the compensaton to the 
aricltrists.

(b)   The company has declined 
to pay the compenstation and the 
jarat ovt, is prsin the matter.
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